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clamation of Emergency
and Aggression by China

[Mr. Speaker]

ful and spontaneous response of
the people of India to the emer-
gency and the crisis that has re-
sulted from China's invasion of
India. It notes with deep grati-
tude this mighty upsurge amongst
all gections of our people for
harnessing all our resources to-
wards the organisatiom of an
all-out effort to meet this grave
national emergency. The flame
of liberty and sacrifice has been
kindled anew and a fresh dedi-
cation has taken place to the
cause of India’s freedom and in-
tegrity.

“This House gratefully acknow-
ledges the sympathy and the
moral and material support re-
celved from a large number of
friendly countries in this grim
hour of our struggle against ag-
gression and invasion,

With hope and faith, this House
affirms the firm resolve of the In-
dian people to drive out the
aggressor from the sacred soil of
India, however Jong and harg the
struggle may be.”.

The Resolution was adopted wunani-
mously, all Members standing.

on the Table

Mr. Speaker: The resolution Is un-
animously adopted, and everybodv
realises now and is conscious, of the
responsibilities that he has under-

taken, and I hope he would discharge
it.

17:39% hrs.

RE: PAPERS TO BE LAID ON THE
TABLE

Mr. Speaker: Now theere are some
papers to be laid on the Table.

Shri Hari Vishnu Eamath (Hoshan-
gabad): I think that would be an
anti-climax,

The Minister of Finance (Shri
Morarji Desai): But that has to be
done today.

Mr. Speaker: I also think that after
this resolution we should not transact
any other business but we should dis-
perse now.

17.40 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
November 15, 1962/Kartika 24, 1884
(Saka).



